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WiTHE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./T/.No ............ 	 i 99, 

...................................t.AppIicant (s) 

() 	Versu 

................ 	 Lmc.t.f'..... .,.Respondent () 

Sr. N. Date 	 U 	Order with Signature 
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1 1 010.96 	Applicant wants to file a petition 	 I 
f0r condonat ion of de lly. Adj ourned to 

18 .11.1996.  
VILMEER (1D MIN LSTRAT lyE) 	) 	Q t7 

2 	8.11.9 	 Q1 behalf of Shri T.'anigrahi, 

Shri. B.Nayak m&ces a request for an  
adjournment. 

MEMBER (A fl ISTRZT WE) 

3. 3.12.1 96. 	 Heard Sri Trilochan Panigrah 

counsel for the applicant, who seeks 

permission to withdraw the O.P. with 

a liberty to file another O.A. when 	 Fcvr 4- 	/Y 

a cause of action arises. O.A. is 

dismissed as withdrawn. 	 'II 

Member (A).\ 	(ç f( 	0 ?) 
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